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crncunm
lt is hereby circulated for information oi‘ all concerned that Notification No. ‘l8IRules!Dl-IC dated

07.09.2024 regarding &m6ndm¢nlS in rules pertaining to destruction of administrative records in
the Delhi District Courts stands blishcd ' Delhi G ‘ 'pu in azette Extraordinary Pan II, Section l, No. 38(NCTD No. I80) dated 09.09.2024 and is available on the website of this Court namely
mmv.JethIIn'glreo|rrLn&;l’n under the link "Notifications and Practice Directions". q I

(l\v1TEEltlAKSHI PANT)
DEPUTY REGISTRAR (RULEEndst. No.6'¢r5— 5 11 /Rt.tim/DI-lCJ2D24 Dated: ‘Let Qq21,Qv1

Copy forwarded for information and necessary action to:- '
1 . The Principal District& Sessions Judge (HQ), Tis I-lazari Courts, Delhi.

The Principal District 8: Sessions Judge, North-West District. Rohiui Courts, Delhi.
The Principal District & Sessions Judge, South District, SaltetC0t1rts. New Delhi.
'I'he Principal District & Sessions Judge, South-West District, Dwarlra Courts. New Delhi.

. The Principal District 8: Sessions Judge, North District, Roltiui Courts, Delhi.
The Principal District & Sessions Judge, South-East District, Sake: Courts. NewDelhi.

. The Principal District & Sessions Judge, East District, Karknrdooms Courts, Delhi.
. The Principal District & Sessions .iudge,New Delhi District, Patiala House Courts,New Delhi.
. The Principal District 8r Sessions Judge, Shahrlara District, Karkarclooma Courts, Delhi.

The Principal District 8: Sessions Judge, North-East District, Karkardooma C01.t11s, Delhi.
The Principal District & Stssions Judge. West'Districl, Tis I-lazari Courts, Delhi
The Principal District 6'4: Sessions Judge-cum-Special Judge, CBI (PC Act), Rouse Avenue District
Court Complex, NewDelhi

13. 'l‘l1e Principal Judge, Family Courts (HQ), Dwarlta Courts Complex, Divnrlzu, New Delhi
14. The Principal Secretary (Law, Justice 6': LA), Govt. ot'N.C.T. ofDelhi, Delhi Secretariat, I.P.Est2te,

New Delhi.
l5. The Presidentfsecrctary, Delhi High Court Btu-Association, Delhi High Court, New Delhi.
16. The Presideotlsccretary, Bar Association, Tis Hazari CourtsIPati:tla House Courts! Karitardoorna

Courts! Rohini CourtsibwarlcaCourtsfsakct Court Complex.
I7. The ChairroanlSecretary, Bar Council ofDelhi, 216, Siri Fort Institutional Area, Khel Gaon Marg,

NewDelhi-l [0049
l8. The Member Secretary, Delhi State Legal Service Authority, Rouse Avenue Court Complex, New

Delhi with the request to forward a copy of the Notificationlfiactice Diret=tiott:I'Circular to the
Secretaries ofall the eleven District Legal Services Authorities

l9. The Secretary, Delhi High Court Legal Services Committee.
20. The Chairman, District Court Website Committee, Tis Httzari, Delhi for uploading the

Notifieationlhaetiee DireetionsICireuter on the website ofDelhi District Court.
2 l. Registrar-cum-Secretary to Honlzle theActingChiefiustice.
22. All RegistrarslOSDs!Joint Registrars (Judicial) with the request to bring the content of circular to

the notice ofthe stclifworkiugunder them.
Joint Registrar-cum-P.A.to Registrar General, Delhi High Court.
Joint Director (IT) with the request to upload the Notification on the Intranet of this Court.
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Priviate Secretaries/Court Masters to Hon'ble Judges for l-rind perusal of eir_Lordships. ~
Guard File.
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No. I E d l listrraflveSub:-Notification N0.,122lR1Ii¢5lDHcv Datedlo-99-222$; De5h'“cfi°“ °i-A m n c W
Records in the Delhi District C0111‘!!!-

Copy forwarded for information to~
1 - All the Judicial Officers of Central District, Tis Hazari Courts, Delhi.
2. The A0(J)/Bran-tch In-Charge, all branches of Central District:,’1'ls Hazarl Courts, Delhi.
3. The Secretary, Bar Association Tis I-tazari Courts, Delhi. .
4. The PS/Reader to Ld. Principal District at Sessions Judge (Hos). Delhi.

The Website Committee (Hindi/English} Tis Hazari Courts elhl'[t’or uploading).
The R&I Branch (Central) for uploading on Layers.9"‘.-"

' 5SEP 2024
(MUKIES MR GUPTR)
District c (comm. Court-071

Officer In-Charg Judicial Branch, Central
For Principal Distzigltr Srsesslons Judge CHQS)
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Libranan, Delhi High Court. "

g 1.1- -_-

0


